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I1T THE CEITTFAL ADMIITTSITATIVE TRIBMIAL, JAIRUR BENCH, JALIFIR.
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Date of Decisicon: 10.10.95,
FA 63/94 wich MA 427/94 (Oa 27/33)
Bal Kishan Mittal
... APPLICANT.
VERSUS
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Union of India and anc
es o RESFONDENTS.
CORAM:
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'EL . COFAL VRISHEA, VICE CHATPMAN
HOM'ELE ME. O.P. SHAFMA, MEMEEF (A)
For the Applicant eos Mr. D.P. Garyg

For the Respondents ces
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PER HOM'EBLE ME. GOPAL IRISHMA, VICE CHAIPMAN

Applicant, Bal Uishen Mittal, has £iled this Pevisw Application undsr
Pulz 17 of the Ceniral Adminisziracive Tribunal (Procddurs) PRulss, 1937,
praying fov revizw of the decizion rerndzrzd in OA 27/38 on 17.5.94 mainly

a
on the ground that the Trikunal wiile dzciding the afoves:

o
i
oy
)
]
=
n
=t
(w0
'
oy
1]
lwil
[
jocal
1)

applicent had managed to obhiain the ordsr dated 9.6.92 (Bnnesure A-14 in the
OR) of his promobion Juring its pendency and cons:s:quanily the velicf of wages
from 12.6.27 o 231,12.91, id.z.che dake of supevanmiaiion, was wrongly and

ronecusly refussd.

2. Wz havz heard the learnzd coungzl for che applicant. onz is present

2. The  impugrneed decizicon hes bazn
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ilzad on mzrita. The powsr of
review may not be exsrcised on the ground that the decizion iz srronsous on
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merits. If can be exercized only if there has been an srvor apparant on the
record or aoms new and impoviant matier has been broughi-forth by the
applicent which could neot he pfoduccu by him dzzpite Jdue diligance at the

timz of final hearing of th: caze or it could he zrercized on any obher
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ground anzlogous thereto.  The grounds sitatced in this Pevisw Application are
not covered by the provisions contained in Ordzr ZLVII Fuls 1 o
Civil Proczdure. This Pevisw Application is ummzsrit-ed. It iz, therefore,

dismissed.

4, Since the Peview Application has kein dismissed on merics today Ly a

geparate ordsr, MA 427/94 praying for condonation of delay  in
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Peview Application has bacom: infructucus and it is diamizsed accordingly.

(0.F. SHAPMZ) (30FAL RIS
MEMBEF (A) . VICE CHAIEMAMES
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